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Shri Nath Pai (Rajapur): In view 
of the confusion about the admissibi-
lity of our notice, some of us are in a 
quand·ary. Since this matter is vital, 
you may kindly permit us to .... 

Mr. Speaker: I want to be excused 
now. 

Shri Nath Pai: Towards the fag 
.end of the session. you can always 
extend the time. 

Mr. Speaker: I want to be excused 
_no\\~. 
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PAPERS LAID ON THE TABLE 

HALF-YEARLY REPORT ON ACTIVITIE:S OF 
CoLR BOARD AND WORKTNC OF COIR IN-
DUSTRY ACT FOR THE FIRST HALF OF THE 

YEAR 1964-65. 

The Minister of State in the Min-
istry of Home Affairs (Shri Hathi): 
On behalf of Shri Manubhai Shah. I 

beg to lay on the Table a copy of 
the Half-yearly Report on the activi-
ties of the Coir Board and the work-
ing of the Coir Industry Act, 1953 for 
the period from the 1st April to 30th 
September, 1964. under sub-section 

(1) of section 19 of the Coir Industry 
Act, 1953. [Placed in Library. See 
No. LT-3706j64]. 

NOTIFICATIONS UNDER ALL INDIA 
SERVICES ACT 

Statement correcting answer given 
to S. Q. 304 (lnswered on 2nd Decem-

ber. 1964 

Shri Hathi: I beg to lay on the 
Table:-

(1) a copy each of the following 
Notifications under sub-section (2) 
of section 3 of the All India Sen'ices 
Act. 1961:-

(i) G.S.R. 1716, ,bted the 5th 
December, 196'!'. making cer-
tain amendments to Schedule 
III to the Indian Administra-
tive Service (Pay) Ru!es. 
1954; 

(ii) The Indian Administrative 
Service (Cadre) Alnendment 
Rules, 1964. published In No-
tification No. G.S.R. 1718, 
dated the 51'1 December, 19;;4. 

(iii) The Indian Police Service 
(Cadre) Amendment Rules, 
1964. published in Notificatio'l 
No. G.S.R. 171\1. dated :h8 
5th December. 1964. 

[Placed in Library. See No. LT-
3707 f641. 

(2) A 3tatement corecting the ans· 
wer given on the 2nd December. 1964 
to a supplementary by Shri S. M. 
Banerjee. on Starred Question No. 
304 regarding Indo-Pak Border Viola-
tiong. 

STATEMENT 

Question (Supplementary): 

33 persons have been killed. Men 
are also being lifted. How does he 
say that there were only incidents of 
cattle lifting"! 

Anstoer: 

There were 17 cases of cattle lifting. 
16 cases of theft and 19 cases of 
kidnapping and men entering our 
territory. Wherever they have 
entered we have tried to chase them. 


